
BEFORE THE NATIONAL GREEN TRIBUNAL 

SOUTHERN ZONE BENCH, CHENNAI 

ORIGINAL APPLICATION NO. 281/2024 

 

IN THE MATTER OF: 

Suo Moto matter in respect of news item 

appearing in The Deccan Herald dated 

30.08.2024 titled “Retired DCF 

penalized for illegal felling of 800 trees 

in Madikeri forest” 

 …Applicant 

VERSUS 

Principal Chief Conservator of Forests 

Karnataka and Others …Respondents 

 
INDEX 

S. No. Document Pages 

1.  Report on behalf of Respondent No. 1 1-7 

 

Filed by 

 
Darpan KM 

Standing Counsel 

State of Karnataka 

LGF, K-6, Lajpat Nagar – III 

New Delhi 110 024 

darpan.advocate@gmail.com | +91 98991 25060 

Date: 10.12.2025 

Place: New Delhi 
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